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SUPREMECOURTOF
RECORD OF PROCEEDI NGS

Cvil Appeal No(s) .
MUHAMVAD MASUD MUHAMD. MCHSI N BHAI J1I &ORS
VERSUS

UNTON OF I NDI A & ORS.

2257- 2258 of 2009

Appel | ant (s)

Respondent ( s)

(Wth appln.(s) for pernmission to file Volune-II
file additional docunents and permission to file additional

docunments and office report)

W TH
C. A No. 2362-2363/2008
(Wth InterimRelief)

C. A No. 4535/2008
(Wth Ofice Report)

C. A No. 4624/2008
(Wth Ofice Report)

C. A No. 4625/2008
(Wth Ofice Report)

C. A No. 4945-4946/ 2008
(Wth InterimRelief and Ofice Report)

SLP(C) No. 5988/2008
(Wth Ofice Report)

SLP(C) No. 6339-6340/2008
(Wth InterimRelief and Ofice Report)

SLP(C) No. 8036/2008
(Wth InterimRelief and Ofice Report)

SLP(C) No. 8641-8642/2008
(Wth InterimRelief and Ofice Report)

SLP(C) No. 9018-9019/ 2008
(Wth InterimRelief and Ofice Report)
Signature Not Verified

Digitally signed by
Mahabi r Si ngh
Date: 2016.01. 13

SLP(C) No. 9159-9160/ 2008
16: 36: 27 | ST
Reason:

(Wth InterimRelief and Ofice Report)

SLP(C) No. 9778-9779/2008
(Wth Ofice Report)

SLP(C) No. 12359/2008
(Wth InterimRelief and O fice Report)

and perm ssion to



SLP(C) No. 13038/2008
(Wth InterimRelief and O fice Report)

SLP(C) No. 13714-13715/2008
(Wth InterimRelief and Ofice Report)

SLP(C) (O No. 21881-21882/2008

(I.A NQ(s).3-4, 5-6, 7-8 and |. A ..... in SLP(C)No(s).21881-21882
of 2008 - Wth Appln.(s) for restoration of SLPs and condonation of
delay in filing applns. for restoration and del etion of the nanes
of respondents and substitution to bring on-record the Lrs. O
deceased petitioner and condonation of delay in filing the said
applications in SLPs, with office report)

SLP(C) No. 22639-22640/2008
(Wth InterimRelief and Ofice Report)

C. A No. 2259-2260/2009
(Wth InterimRelief)

C. A No. 2261-2262/2009
(Wth InterimRelief and O fice Report)

C. A No. 2263/2009
(Wth InterimRelief and O fice Report)

C. A No. 2264-2265/2009
(Wth InterimRelief and O fice Report)

C. A No. 2266/2009
(Wth Ofice Report)

C. A No. 2267/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2268/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2269/2009
(Wth InterimRelief and Ofice Report)

C. A. No. 2270/2009
(Wth InterimRelief and O fice Report)

C. A No. 2271/2009
(Wth InterimRelief and Ofice Report)
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C. A No. 2272/2009
(Wth Ofice Report)

C. A No. 2273/2009
(Wth Ofice Report)

C. A No. 2274-2275/ 2009
(Wth Ofice Report)

C. A No. 2276-2277/2009
(Wth Ofice Report)

C. A No. 2278-2279/2009
(Wth InterimRelief and Ofice Report)

C. A. No. 2280/ 2009
(Wth InterimRelief and Ofice Report)

C. A No. 2281/2009
(Wth InterimRelief and O fice Report)



C. A No. 2282-2283/2009
(Wth Ofice Report)

C. A. No. 2284/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2285-2286/2009
(Wth InterimRelief and Ofice Report)

C. A. No. 2287-2288/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2289-2290/ 2009
(Wth InterimRelief and Ofice Report)

C. A. No. 2291-2292/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2293-2294/2009
(Wth InterimRelief and O fice Report)

C. A. No. 2295-2296/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2297/2009
(Wth InterimRelief and O fice Report)

C. A. No. 2298-2299/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2300/2009
(Wth InterimRelief and Ofice Report)
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C. A No. 2301/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2302/2009
(Wth Ofice Report)

C. A No. 2303/2009
(Wth Ofice Report)

C. A, No. 2304-2305/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2306-2307/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2308/2009
(Wth InterimRelief and O fice Report)

C. A No. 2309/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2310/2009
(Wth Ofice Report)

C. A. No. 2311/2009
(Wth Ofice Report)

C. A No. 2312/2009
(Wth Ofice Report)

C. A. No. 2313-2314/2009
(Wth InterimRelief and Ofice Report)



C. A No. 2315-2316/2009
(Wth Ofice Report)

C. A No. 2317-2318/2009
(Wth InterimRelief and Ofice Report)

C. A No. 2319/2009
(Wth Ofice Report)

C. A No. 4802/2009
(Wth Ofice Report)

C. A No. 5822/2009
(Wth Ofice Report)

SLP(C) No. 6654/2009

(Wth InterimRelief)

SLP(C) No.
(Wth Offi

SLP(C) No.
(Wth OFfi

SLP(C) No.
(Wth Offi

SLP(C) No.
(Wth OFfi

SLP(C) No.
(Wth Offi

SLP(C) No.
(Wth OFfi

SLP(C) No.
(Wth Offi

SLP(C) No.
(Wth OFfi

SLP(C) No.
(Wth Offi

10238/ 2009
ce Report)

10242/ 2009
ce Report)

10243/ 2009
ce Report)

10362/ 2009
ce Report)

10363/ 2009
ce Report)

10370/ 2009
ce Report)

10371/ 2009
ce Report)

13458/ 2009
ce Report)

22894- 22895/ 2009

ce Report)

SLP(C) No.
(Wth appl

24167- 24168/ 2009
n.(s) for intervention and O fice Report)

SLP(C) No.
(Wth Offi

24750- 24751/ 2009
ce Report)

SLP(C) No. 24752-24753/2009
(Wth Ofice Report)

C. A No. 7471/2011
(Wth Ofice Report)

SLP(C) No. 30053/2011
(Wth Ofice Report)

SLP(C) No. 30054/2011
(Wth Ofice Report)

C. A No. 74-75/2012
(Wth Ofice Report)

C. A No. 5043-5044/2012
(Wth InterimRelief and O fice Report)



C. A No. 5045-5046/2012
(Wth InterimRelief and O fice Report)
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Date : 13/01/2016 These nmatters were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE A K. SIKRI
HON BLE MRS. JUSTI CE R BANUMATHI

For Appellant(s)/

petitioner(s)

Shyam Di van, Sr. Adv.
Vi nay Navare, Adv.
Gren K. B., Adv.

Raj esh Sat pal kar, Adv.
Saswat Patt nai k, Adv.
uday Aditya, Adv.

Shi khar Bhar dwaj , Adv.
Abha R Sharnmm, Adv.

Jai deep CGupta, Sr. Adv.
Rakesh K. § ha, Adv.
Achi ntya Dvi vedi, Adv.
Inder Raj G I, Adv.
Ashok Mat hur, Adv.

Jayant Bhushan, Sr. Adv.
Inder Raj G I, Adv.

Ni shi Baranwal i , Adv.

Tavi shi, Adv.

Raj i v Shankar Dvivedi, Adv.

K. K. Venugopal , Sr. Adv.

Vi kas Si ngh, Sr. Adv.

Hemant Sahai , Adv.

Sakya Si ngha Chaudhuri, Adv.
Pragya Ohri, Adv.

Kani ka Chugh, Adv.

Shekhar Naphade, Sr. Adv.
D. P. Mhanty, Adv.

Koht rahal Raj, Adv.

Sant osh Paul , Adv.

D. P. Mhanty, Adv.
Kshatrashal Raj, Adv.
Adi tya Shar na, Adv.

Anur ag Tri pat hi, Adv.

r Ms. Parekh & Co.
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S. K. Bhattacharya, Adv.
Ni raj Bobby Paonam Adv.

= =%

Shaki | Ahnmed Syed, Adv.
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Mohd. Parvez Dabas, Adv.
Uzm Jam | Husai n, Adv.

Abhijat P. Medh, Adv.
Vi kas Meht a, Adv.

| ndu Shar ma, Adv.

< 5 5 5 =%

Shivaji M Jadhav, Adv.



For

Respondent ( s)

SS 55 % 5 5§55 5 55 55555

M. Naresh Kunar, Adv.
Ms Mani k Karanj awal a, Adv.

Asl am Ahned, Adv.

Puneet Singh Bi ndra, Adv.
Babit Singh Jamnal , Adv.
Avijit Bhattacharjee, Adv.

D. K. Si ngh, Adv.
Pradub Shukl a, Adv.
Saur abh Agrawal , Adv.
Kanmal Mundra, Adv.
Abhi jit Sengupta, Adv.

Sudhanshu S. Choudhari , Adv.
Raj at Kapoor, Adv.

Chi nnoy Khabdker, Adv.
Vi mal Chandra S. Dave, Adv.

Satyajit A Desai, Adv.
Anagha S. Desai, Adv.

Pi nky Anand, ASG

Ashi sh Kumar, Adv.
Aayush Chandr a, Adv.
Prerna Meht a, Adv.

Aj ay Sharma, Adv.
Sandamni ni , Adv.

Sanj ay Upadhyay, Adv.
Raj i v Shar ma, Adv.
Shal i k Shafi que, Adv.
Neel am Shar ma, Adv.

D vya Shar na, Adv.

P.S. Patwalia, ASG
A. K. Sanghi, Sr. Adv.
Abhi shek Atrey, Adv.
R K. Rat hore, Adv.
Rekha Pandey, Adv.
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R S. Nagar, Adv.

S.S. Rawat, Adv.

Raj at Si ngh, Adv.

Mohan Prasad Gupta, Adv.
D. S. Mahra, Adv.

Prashant S. Kenj al e, Adv.
Ni shant Ramakantrao Kat neshwar kar, Adv.

s. Anil Katiyar, Adv.

T.M Kumar, Adv.

Abhi shek Kumar Pandey, Adv.
Ni vedita Nair, Adv.

Vi nod Kumar Tiwari, Adv.

Abhijit Sen Cupta, Adv.
I ndu Shar ma, Adv.

Shri dhar Y. Chital e, Adv.
Abhijat P. Medh, Adv.

A. S. Bhasne, Adv.
Pankaj Kr. M shra, Adv.



Ms. Purni ma Bhat, Adv.
Ms. Anuradha Mt at kar, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Hear d.
Post tonmorrow i.e. Thursday, the 14th January, 2016, higher

up in the list.

( MAHABI R SI NGH) (SARQJ SAINI)
COURT MASTER COURT MASTER



